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·14. SHRI K. LAKKAPPA: Will 
he Minister 0 WORKS AND HOUS-

G be pleased to state: 

) whether Government propo e to 
int an 'Enquiry Commis' on 

a a' t th 
about mi 
housing in vario 

THE M TER OF 0 
HOU8ING AND ETROLEUM 
CHEMICALS (SHRI P. C. S 
(a ) No uch misuse ha com 
Government's notice and the qu 
of appointing an Enquiry Commi . 
does not, therefore, arise. 

(b) Does not arise. 

Sex dueatiOn 10 S 
College Adol.e8&1ta1l61 

·15. SHRI G. M. BAN TWALLA: 
Will the Ministe'r of EDUCATION e 
plea edl to state: 

(a) whether it is proposed to i -
part ~ex education to chool and 
lege adolescents to check th ,._......,.., .... 
rate of population and to ' . 
adole!cents to under tand the camp -
catio~ of life; and , _ . 

THE MINISTER OF :EDUCATION 
AND HEALTH AND SOCIAL 
:FARE (SHRI B. SHANKARA.NAND : 
(a) and (b). Ther is no propaMlt 
impart sex education a such to N.'-'U,~'" 
.and college adole ent. Ho 
concept.4f 01 population educa . 
b n included in the school curt 
developed by th Natione.1 Cou . 
Educational Research Tr .. - . 

·1 . PROF. NARAl 
PARA BAR: Will th 
CO MUNlC TIO S b 
tate: 

fo 

(a) wh the Governm n ha 
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d to the cr ation of a separat P&T 
circle or Him chal Prodesh; 

(b) if 0, the action taken by Gov-
ment in this regard; 

(C) whether ilie state Government 
a offered to provid the necessar 
c ommodution at 0) Simla, (i~) an 

oth r place in Himachal Pradesh for 
th cire le office; 

(d) if so, the nature and contents 
01 tb ! offer alongwith the date on 

hich it was made; and 

(e)( the action taken by Government 
on the offer? 

THE MINISTER OF PARLIAME, -
TARY AFFAIRS AND COMMUNI-
CATIO S (SHRI BHISHMA 

AIN S GH) = (a) Yes, Sir. 
The' proposal for the creation of 

parate P&T Circlye for Himachal 
Prad sh has been agreed in principle. 

(b) to (e). The Government of 
ima hal Prad sh was requested for 
~OVlSlon of suitable accommodation 
t Simla for the ormation of separate 

P&T Circles for Himachal Pradesh. 
The state Government could not pro-

·d(ll accommodation at Simla but 
oft'e ed to provide accommodation at 

ogincJ rNa ar in the month 
o tob, 19'18. The offer of 

Stat Gove nment was no~ accept .. 
d as it as considered necessary ta 

at the P&T Circles at the head-
of testate Government at 

a ith a view to maintainin~ 
ct've liai on with the State Gov-

over M/ . an Gas 
company 

I IUS 

hether it is a fac that the 

Kosan Gas Company has been ta'k 
over by Go'Vernmen.t .of India; 

(b) if SO, whether the two su i-
diary firms viz. Delhi Gas Compa 
and Natural Gas Company, have 
been taken over alon with th~ Ko 
Gas Company; if so, the terms a 
conditions' of services 0 the employ 
of these two subsidiary firms; 

(c) whether their pay-scales, g. 
tuity etc., will be at par with those 
Hindustan Petroleum, if so, the det 
thereof; and 

(d) if not, what will be their' P Y 
scales etc, and the reasons fo . 
parity if any? 

THE ~lINISTER OF WORKS AND 
lIOUSING AND PETROLEUM AND 
,CHEMICALS (SHRI P. C. SETHI :. 
( a) Yes, Sir. 

(b) No, Sir. These two companie 
were operating earlier as retailing 
agents of Kosan Gas Company aDd 
they are now operating as retailiD 
agents of Hindustan Petroleum Corpt) ... 
ration Limited. 

(c) and (d). In view of the filet 
that these two companies have not 
been taken over by the Government 
or Hindustan Petroleum Corpora· 
(HPCL) , the question of the pay 
scales gratuity etc., of the employ s 
of th~se two companies being at r-
with those of HPCL does not arise. 

Allocation and ExooutiOn of R 
Reconstruction Schemes 

2. SHRl GIRIDHAR GOMANGO~ 
Will the Minister of RURAL 
CONSTRUCTION be pleased to sta 

(a) the role of his Ministry at C .. 
t e and il States for alloca ion, pI -
ning coordination and executiOnJ of 
TUral reconstruction schemes; 

(b) the name of department at-
tached' to his Ministry; 




